| TEM NO. 103 COURT NO. 4 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 669 OF 2001

A. M RAMANNA Appel lant (s)

VERSUS

LAND TRI BUNAL, MANDYA TALUK & ORS. Respondent (s)

(Wth office report )

Dat e: 25/04/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA
For Appell ant(s) M. G V. Chandrashekhar, Adv.

Ms. Anj ana Chandr ashekhar, Adv.

M. B. Krishna Prasad, Adv.

For Respondent (s)

M. @Quntur Prabhakar, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Argument s hear d.



Judgment reserved.

(Ganga Thakur) (Vijay Aggarwal)

PS to Registrar Court Master



